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our territory in order to meet any threat of 
aggression by Pakistan, at the present moment 
I do not visualise our taking any action to 
escalate the war in that field except to the 
extent Pakistan's action compels us to do. If 
Pakistan's intention is to escalate the fighting 
in other fields, as evidenced by the naval 
bombardment of Dwaraka Port, our forces are 
prepared to meet the threats which may be 
posed by Pakistan. As far as we are concerned, 
our action is limited to make Pakistan realise 
that we will not tolerate any interference with 
the territorial integrity of India of which 
Kashmir is a part. We have to prevent the 
mounting of any attack by the Pakistani 
military machine on our territories. 

MOTION  RE  FOOD  SITUATION  IN 
THE COUNTRY—continued 

Sum    J.    S.    PILLAl     (Madras): Madam 
Deputy Chairman, the debate on  the  food 
situation  is  a very important  one.    Without  
food we  cannot  survive.    Next to air and water 
we require food for our survival. So, I   consider 
this  as  an  important  debate.    1 have a soft 
corner for    the hon. Minister,    not because he 
is    a Mndrasi,    but because he has got the 
boldness   to  shoulder  this     portfolio. For  
food  we  depend  on  agriculture. Agriculture 
depends entirely on nature. We know the 
vagaries of rains. When we want rain,    we do 
not get it and when we do not need rain we get 
it. Agriculture  depends  on   nature     and food 
depends on agriculture.    So, we entirely  
depend   for  food   on  nature. I   have got some 
sympathy for     the hon.  Minister,  but  it  does 
not mean that I subscribe to his view that there is 
scarcity of food.    I buy my food, that  is  rice,  
and    other things from Kharibaoli in old Delhi.      
Kharibaoli, as you know, is at the end of 
Chandni Chowk.      Whenever I go there I am 
surprised  to see  dukhans  filled with thousands 
of bags of rice and wheat. So, the difficulty lies 
in the distribu- 

tion of these things. That is my opinion. 
Whenever 1 go to Madras during the off-
session period I get stomach ache because of 
the very bad rice 1here. Also, another thing 
that I wish to bring to the notice of the hon. 
Minister is whenever I go to Madras j see 
long queues before each ration shop. The hon. 
Minister can yive more rice ration shops so 
that the-e may not be difficulty in the 
distribution of rice. I was told in Madras that 
each man or woman is ttiven 8 ounces of rice 
and 4 ounces of wheat. Somebody here said 
that wheat is not necessary for Madras, as 
very few people in Madras like wheat. So, I 
submit, take away the wheat from there and 
distribute it here. You can give us 12 ounces 
of rice. That will satisfy Madrasis. 

Another thing j would like to bring to the 
notice of the hon. Minister is that during this 
off-session I had been to Tiruchendur in 
Tinnevelley district, where the farmers met me 
and told me that for procurement the officers 
do not take rice from the fields. These farmers 
were being asked to bring rice to the rice mill 
and procurement takes place there. That is 
what they have told me. Then, they also told 
me that the expenses to bring it from the field 
to the rice mill were borne by these fa-mers. I 
wish to know from the hon. Minister as to why 
the Government should not bear this. These 
poor farmers should not be asked to bear 
cartage from the fields to the rice mill. 

Another thing also they told me. From the 
rich landlorr] who owns thousands of veils of 
land—land of 5J acres is called a veli in 
Tamil—nothing is taken. Only these middle-
class farmers, who own about flve to six acres, 
were asked to give rice by these officials. 
Another thing is that the Harijans met me 
there and told me that thev were not able to 
get good rice. As you know, in villages and 
other places Harijans are not asked to stand in 
the middle of the rrunue. They were asked to 
stand at the end of the queue and by the time 



33o7       Food situation [RAJYASABHA] 
[Shri J. S. Pillai.] it comes to half of the 

queue, the rice is also exhausted. They told me that 
this was what had happened in the past; at that time 
Mr. Subramaniam was not a Minister. Perhaps he 
might have read this in papers at that time. The Chief 
Minister, Mr. Prakasam, was handling this portfolio 
and he gave this order, that is, wherever the 
Harijans wanted a ration shop, it should be given 
to them. The rule now is only those who trade in 
rice for three years are to be given permits or 
ration shops. They have abolished the previous 
rule, namely, wherever Harijans are there in a 
locality they should be given a ration shop to be 
owned by Harijans. I hope the hon. Minister will 
do it. 

Another thing is this. The other day, two or 
three days ago, you will remember that Ayub 
Khan declared war on our country. At once the 
small dukhanwala, who is selling .san.fi, raised 
the price by one rupee. For instance, in respect of 
sabjis like brinjal, potatoes and other things they 
have raised the price by one rupee per kilo. I think 
the hon. Minister should have an eye on all these 
things. 

Then, another thing to which I wish to invite 
the attention of the Minister is this. Good rice 
should be given to our 'jawans' who are fighting 
and also to the families of the Jawans who are 
residing here. We all know that whenever we go 
out of our house, our mind is working always 
about the family. So the jawans would always be 
thinking of their family. The jawans' families 
should also be given good rice, and they should 
be made to communicate this to the jawans 
because they would be anxious about them. We 
must see that they are given good rice. This is a 
very important thing. Then only they will have 
peace of mind. Otherwise their mind will be 
working about their own family. This is a thing 
which the hon. Minister can bear in mind and 
carry out. 1    know 

that a speech will not make more rice to grow, 
but if he carries out some of our suggestions it 
will give some peace for ourselves. 
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THE DEPUTY CHAIRMAN: The House 
stands adjourned till 10-00 A.M. tomorrow. 

The House then adjourned at two 
minutes past five of the clock till ten 
of the clock on Thursday, the 9th 
September 1965. 
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